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BEFORE THE NATIONAL GREEN TRIBUNAL,  

PRINCIPAL BENCH AT NEW DELHI 

O.A. No. 477/2025 

Suo Motu based on the News Item titled “Biting the dust in the Aravalis” 

appearing in The Hindu dated 24.08.2025 

 

REPLY ON BEHALF OF RESPONDENT No. 4 i.e. 

HARYANA STATE POLLUTION CONTROL BOARD   

Most Respectfully Showeth: 

1. That present reply is being filed through Shri Vijay Chaudhary, 

Regional Officer, HSPCB, Mahendragarh at Narnaul who is 

authorised and competent to file the same on behalf of answering 

respondent No. 04 i.e. Member Secretary, HSPCB. The answering 

respondent is filing the present reply dealing with the issues 

pertaining to Answering respondent and liberty is being craved to 

file additional reply, as and when need arises with the permission 

of this Hon’ble Tribunal.  

2. That the news item highlights various impacts due to crushing 

activities. The villages namely, Meghot Binja, Dholera and 

Khatoli Ahir are situated in Haryana, whereas the remaining 

villages are located in North west Rajasthan and fall under the 

jurisdiction of the State of Rajasthan. 

3. That the answering respondent has sought a report from the Chief 

Medical Officer, Mahendragarh regarding the number of 

respiratory disease cases reported in the villages of Meghot Binja, 

Dholera and Khatoli Ahir, as well as among the residents of the 

surrounding localities. In this regard, communications were made 

vide letters dated 10.04.2026 and 07.05.2026.  

4. That the Chief Medical Officer (CMO), Narnaul submitted a 

report vide office letter No. PH/2025/1626 dated 11.05.2026 

1

918



(ANNEXURE R-4/1), stating that 04 health camps were 

organized in the area in question, i.e., Village Dholera, Village 

Khatoli and other nearby villages. The details of the health camp 

reports and the different diseases observed therein are reproduced 

below for ready reference: - 

 

Village/ 

Cluster 

Name 

Date Total 

popula

tion 

Total 

population 

screened 

during 

camp 

Hypertension Diabetic COPD Asthma Alcoholic  Smoker Sputum 

collection 

for AFB 

(Presume

ptive) 

Active 

TB 

Disease 

Patient 

put on 

treatme

nt 

Khatoli  
Ahir 

Cluster 
(crusher 
workforce) 

12.02.

2026 
40 16 0 0 0 0 1 2 0 0 1 

Khatoli  
Ahir 

Village 
(residents) 

 

13.02.

2026 
1224 40 1 0 0 2 3 4 3 1 14 

Khatoli  
Jatt 

Village 
(residents) 

 

14.02.

2026 
1207 50 6 2 0 1 4 3 2 0 18 

Dholera 
Village 

(residents) 
 

18.04.

2026 
102 44 4 2 0 0 6 8 6 0 26 

Total 04 2573 150 11 4 0 3 14 17 11 1 59 

 

5. That, the answering respondent had sought a report from the 

Mining Officer, Mines & Geology Department, Narnaul. 

Thereafter, the Assistant Mining Engineer (AME), Mahendragarh 

vide letter No. 781 dated 18.05.2026, submitted that blasting 

operations are conducted only after obtaining requisite permission 

from the Directorate General of Mines Safety and necessary 

environmental clearances, and that no mining lease exists in the 

concerned villages as mentioned in the news item. It was further 

informed that no FIRs regarding illegal mining were registered 

during the period 2023 to 2025–26 in villages Dholera, Khatoli 
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Ahir, and Meghot Binja. Further, no new mining leases have been 

granted in the Aravalli region of the district subsequent to the 

Order dated 09.05.2024 passed by the Supreme Court of India. 

Letter dated 18.05.2026 is annexed herewith as ANNEXURE R-

4/2. 

6. That, as per the categorization of the Haryana State Pollution 

Control Board (HSPCB), all stone crushing units fall under the 

Orange Category as per the policy of the Board. These units are 

established in cluster form near Village Dholera and Village 

Khatoli Ahir, Tehsil Nangal Chaudhary, District Mahendragarh. 

All the units have installed adequate air pollution control measures 

in accordance with the Stone Crusher Notification issued by the 

Environment Department, Haryana. Regular inspections of all 

units are conducted from time to time as per the inspection policy 

of the Board, as well as upon receipt of any complaint against any 

unit. In case any non-compliance is observed during inspection, 

action is taken against the defaulting units as per the policy of the 

Board. It is further intimated that no stone crusher unit is located 

in Village Meghot Binja. In Village Dholera, 12 stone crusher 

units are operating, whereas 09 stone crusher units are operating in 

Village Khatoli Ahir. It is also intimated that no mining lease 

exists in the aforesaid three villages referred to in the news item. 

The list of stone crusher units is annexed herewith as 

ANNEXURE R-4/3. 

 

7. That it may be noted that the issue pertaining to stone crusher 

units in District Mahendragarh had already been under judicial 

consideration before the Hon’ble NGT, Principal Bench, in OA 

No. 667/2018, OA No. 679/2018, OA No. 599/2019 and OA No. 
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1385/2024, which were disposed of vide order dated 03.07.2025 

directions reproduced below: - 

“It is necessary that the stone crushers set up in District 

Mahendergarh comply with the siting criteria and CTO 

conditions. Hence, we constitute a Joint Committee comprising 

representatives of the Member Secretary, CPCB, HSPCB and 

District Magistrate, Mahendergarh, wherein the District 

Magistrate, Mahendergarh shall be the nodal agency. The Joint 

Committee shall ascertain the compliance of siting criteria and 

CTO conditions in respect of each of the stone crushers set 

up/operating in District Mahendergarh.” 

 

8. That the constituted Joint Committee has already conducted site 

inspections of all stone crusher units in District Mahendragarh 

during the month of February, 2026 (including the villages 

mentioned in the present OA). During the inspection, it was 

observed that all the units in these villages had provided adequate 

measures to curb dust emissions as per the prescribed 

guidelines/notifications. However, the final status report of the 

Joint Committee shall be submitted before the Hon’ble Court after 

receipt of the latest siting parameter reports of all the units from 

revenue department. 

 

9. That the Haryana Water Resource Authority, Panchkula directed 

the Deputy Commissioner, Mahendragarh at Narnaul vide letter 

No. 534 dated 20.02.2026 to conduct an enquiry in the aforesaid 

villages. Pursuant thereto, inspections of all the stone crushing 

units located in the concerned villages were carried out through 

the Enforcement Officers, Mahendragarh and the inspection report 

along with geo-tagged photographs were submitted to the Haryana 
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Dochana

Sputum
Total

Collection For

Village Name Date
Total

Population

Population Actve T Paben P
No. Of Crusher Hypertension Diabetic COPD Asthma Alcoholic Smoker

Screened usease

(Presumeptive
During Camp

Bigopur Crusher 17/04/202
108 42 11 5 3

Zone 6

9 5 29

a

6
25

Dholera Crusher 18/04/202
102 44 12 4

Zone

Village Chhilro 20/04/202 19 19 5 0 2 0 이 4 8

Crusher Zone

2

Nizampur Crusheт
20/04/202 6

6
1 2

Zone
6

0 10 20

2 1

Kultazpur Crusher
20/04/202 222 11 20

Zone

Koriawas Crusher 18/04/202
48

4
22 4

66

Zone
6

Total

35
18

39
165

6 523

이

5

8
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Bayal
Total outu

Total
Village Name Date

Population

Population

Screened

Callection For

No. Of Crusher Hypertension
Actve B

Diabetic COPD Smoker AFB
Cisease

(Presumeptive
During Camp

Bayal Crusher 7/11/2025 84 73 36 1 6 23

Bayal Village 8/11/2025 2106 1950 0 4 5 1 11 18 22 58

Gangautana
17/02/2026 2106 1950 5 4 6 5 11 22

5

Crusher

Gangautana
18/02/2026 86 77

0 이 1 6 4 10 18

6

S

Village

Bakhrija 17/03/2026
83

71 9 이 이 0 이 1 2 2

Crusher 1 이 1 이 2 3

202

Bakhrija village 21/03/202 87 55

Total 6 4552
4176 51 12 11 15 13 27 52 72
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Antri
Village Name Date Total

Total Population No. Of Crusher Hypertension
Population Diabetic COPD

Screened During

Camp

Asthma Alc

AF

tum Active TB

Disease

(Presumeptiveneptive

Jainpur Crushe 11/2/2026 50 36 10 2 1 이 2 10 8 이 23

Zone

Jainpur Village 13/02/2026 2100 50 5 4 이 2 기

Khatoli Ahir 12/2/2026 40 16 7 0 이 1 3

Crusher Zone

Khatoli Ahır 13/02/2026 1224 40 1 0 3 :4

Village

Khatoli Jatt Village 14/02/2026 1207 50 6 2 1 4 23

Total 5 4621 192 17 14 7 25 26 5 1 85
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Summary

Camp Orgnized
17

Total site Visited
107

Total Population
9696

Total Population Screened during camp 4533

Total No. Patient given Treatment 563

Hypertension- 61

No. Of Patient with different diseases

Diabetic-36

COPD-23

Asthma-26

Alcoholic-91

Smoker- 145

Sputum Collection For AFB-179

Active TB Disease - 2

Dy. CS (Health)

For Civil Surgsen
on, Narn

aul
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Тo.

खान एवं भू विज्ञानं  विभाग
Office of Mines & Geology Department, Narnaul

The Regional Officer,

Haryana State Pollution Control Board

Mahendragarh Region, Narnaul.

Memo No. AME/NNLI7.8./.. Dated 18/95/202g

Subject: OA No.477 of 2025 News item titled " Biting dust in the Aravalis “

appearing in the Hindu dated 24.08.2025 vide order dated

16.09.2025.

Reference: In reference to your office memo no. HSPCB/MG
//2026/ 2486 dated

24.02.2026 and Memo no HSPCB/MG/2026/120 dated 10.04.2026.

It is intimated that the contents of your letter
 have been examined

carefully, and reply is as under:

2.

1. It is submitted that the 
mine holders in the Distr

ict, obtain necessary

permissions for blasting o
perations from the D

irectorate General of

Mines Safety (DGMS),
 Ghaziabad, and all bl

asting activities are

carried out as per prescribed safety norms under their supervision. They

obtain Environment C
learance from MoEF

/SEIAA as well. However,

no mining lease has been granted in these villages.

It is informed that during the period fro
m the year 2023 to 2025–2026.

no FIRs have been registere
d in cases of illegal mining

 by the

department in village Dholera, Khatoli Ahir, Meghot Binja.

3. It is submitted that no new
 mining leases have been 

granted in this

distriet in the Aravalli region af
ter Order dated 09.05.2024

 passed by

Hon'ble Supreme Court.

This is for your kind information and necessary action please.

Assistant Mining EngineerA Mumg Fngin
Mines and Geology Department
Distt. Mahendergarh at Narnaul.

Nizampur Road, Industrial Area, District IndustiriesCentere Building, Narnaul
E-Mail :miningofficenarnaul@gmail.com 01282-252395

Annexure-R-4/2
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List of Stone Crusher Situated in Villaged Dholera and Khatoli Ahir 

  Village Dholera   

1 

Bajrang Stone Crusher Khewat No. 362, Khatoni No. 403, M.No. 50, Kila No. 
24/1 (1-16) & 24/2 (6-12) Total 8 Kanal 08 Marla at Village Dholera, Nangal 
Chaudhary District Mohindergarh 

 31/03/2027 

2 

SHIKOHPUR STONE CRUSHER COMPANY, Khewat No. 288, Khatoni No. 319, 
M.No. 62, Kila No. 7/1/2 (6-10), 15/1(1-10) at Village-Dholera, tehsil-Nangal 
Chaudhary, Distt-Mohindergarh 

 31/03/2029 

3 

ASHA STONE CRUSHING CO, Khwat No. 110, Khatoni No. 128, Mustil & Kila 
No. 62 / / 5/2(6-16), 6 Min west(5-18), 343/1 min west (0-14) total 13 Kanal 8 
Marla VILLAGE DHULEDA NARNAUL MAHENDERGARH  

 31/03/2028 

4 
Shree Balaji Stone Crusher, M.No./Kila No 62//9(4-0), 7/2 (2-3)& 8(6-18), Village-
Dholera, Tehsil-Nangal Choudhary, Distt-Mohindergarh 

 31/03/2029 

5 

Shree Shyam Stone Crusher, Khewat No. 237, Khatoni No. 269, Kila No. 51 / / 
13, (8-0), 17/3/3 (3-16), 18(8-0), 19/1 (0-2)Vill-Dholera, Nangal Chaudhary, Distt-
Mohindergarh  

 31/03/2027 

6 
Mahalaxmi Stone Crusher, Khewat No. 197, Khatoni No. 231, Kila No. 50/16/2, 
6/15, Vill-Dholera, Nangal Chaudhary, Mohindergarh  

31-03-2029 

7 

Krishna Stone Crusher Khewat No. 365, Khatoni No. 409 (51/22) 2/19, 410 
(51/23/2),1/18, 411 (51/23/1) 2/5, 412(51/23/2) 413 (51/23/2) at Vill-Dholera, 
Narnaul, Distt-Mohinergarh 

31-03-2027 

8 

Siddhi Vinayak Stone Crusher VIll-Dholera, Narnaul, Distt-Mohindergarh Khewat 
No. 361, Khatoni No. 400, M.No. 51, Kila No. 19/2 ( 6-12) & Khewat No. 365, 
Khatoni No. 409, M. No. 51, Kila No. 22 (1 -15) total measuring 8 K 7 M  
MAHENDRAGARH 

 31/03/2026  

9 
Shiv Stone Crusher Khewat No. 362, Khatoni No. 402, M. No. 50, Kila No. 17 At 
Vill-Dholera, Nangal Chaudhary, Narnaul, Distt-Mohindergarh 

 31/03/2027 

10 

SHREE RAM STONE CRUSHER,  M.No. 62, Kila No. 3 (7-12), 2/3 (1-17), 2/1 
(1-12), 2/4 (2-16) and 2/2 (0-11) Total 14 Kanal 8 Marla at Village-Dholera, 
Tehsil-Nangal Chaudhary, Distt-Mohindergarh 

 31/03/2026  

11 

JAI SHREE SHYAM STONE CRUSHER M.No. 51, Kila No. 23/3 (1-10), 24(7-
11), 16/2/2/1(0-6), 17/2/2(0-10), 17/3/2(0-3), 25/1(1- 18) & 25/2 (0-2) Total 12 
Kanal 0 Marla at VIll-Dholera, Distt-Mohindergarh 

 31/03/2028 

12 

JAI BABA SHYAM STONE CRUSHER M.No. 51, Kila No. 16/2/2/2 (1-1) & 25/3 
(5-19), M.No. 52 Kila NO. 21/1/1(5-0) Total 12 
Kanal 0 Marla at Village-Dholera, Tehsil-Nangal Chaudhary, District-
Mohindergarh 

 31/03/2028 

 

Village Khatoli Ahir  

1 

RAO STONE CRUSHER, Khewat No. 5, Khatoni NO. 5, M.No. / Kila No. 

23//10/2 min West South(0-2), 23//11 Min West South (2-6), & 24//15 Min East 

South(7-9) total 9 Kanal 17 Marla at Vill-Khatoli Ahir, Nangal Chaudhary,Distt-

Mohindergarh 

 

 31/03/2027 

2 

GANESH STONE CRUSHER Khewat No. 75, Khatoni No. 81, M.No. 8, Kila No. 

23 (8-0) At Village-Khatoli Ahir, Tehsil-Nangal Chaudhary, Distt-Mohindergarh 

 31/03/2028 

3 

SHREE SHYAM BABA STONE CRUSHER M.No. 11, Kila No. 20/2 min East (2-

0), 19/2 min West (2-0), 21/1/1 min East (1-11), 22 min West(2-11) & 21/1/2(1-

16) Total 9 Kanal 18 Marla at Vill-Khatoli Ahir, Nangal 

Chaudhary, Distt-Mohindergarh 

31-03-2027 

4 

BHAWANI GRIT UDYOG Khewat No. 58, Khatoni No. 62, M.No. 8, Kila No. 

17/1(7-11), 18/1 min East (4-09) Total 12 Kanal 0 Marla At Village-Khatoli Ahir, 

Tehsil-nangal Chaudhary, Distt-Mohindergarh 

31-03-2028 

5 

NEW SIDDHI VINAYAK STONE CRUSHER, Khewat No. 37, Khatoni No. 41, 

M.No. 25, Kila No. 17 (8-0), 24(2-16) & 25 min West (1-4) Total 12 Kanal 0 

Marla, VIll-Khatoli Ahir, Nangal Chaudhary, Distt-Mohindergarh 

31-03-2028 

Annexure-R-4/3
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6 

HINDUSTHAN STONE CRUSHER, M.No. 11, Kila No. 9/2(4-0), 12/1(4-0), 

12/2(3-11) & 13/1(3-11) Total 15 Kanal 02 Marla at VIll-Khatoli Ahir, Nangal 

Chaudhary, Distt-Mohindergarh 

31-03-2028 

7 

JC STONE CRUSHER Khewat No. 63, Khatoni No. 67, M.No. 8, Kila No. 14 min 

East (6-0) & 15 Min West(6-0) total 12 Kanal 0 Marla at VIll-Khatoli Ahir, Nangal 

Chaudhary, Distt-Mohindergarh 

 31/03/2026  

8 

SHREE NARAYAN STONE CRUSHER, Khewat No. 18, Khatoni NO. 20, M.No. / 

Kila No. 24//24 Min East (6-0) & 27//4 Min North (6-0) total 12 Kanal 0 Marla AT 

VIll-Khatoli Ahir, Nangal Chaudhary Distt-Mohindergarh 

 31/03/2027 

9 

SHREE GANPATI STONE CRUSHER, Kh. No 66, Khatoni No 70, M.No. 7, Kila 

No 10/2 min West-South (2-10) & M.No. 8 Kila No 6(8-0), 7 min East-South (2-0) 

Total 12 K.10 M. at VIll-Khatoli Ahir, Nangal Chaudhary,Distt-Mohindergarh 

 31/03/2028 
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The tlar5zana Water Resources

To

Etr \go1

ERqrqT qd Swrqc

Dated: 20 -02-292{

Ct

drr u
,

)4

v{n o"putyCommissioner,
Mahendragarh, Haryana.

Memo No. HWRA/2026/S-3q

Subject conduct of inquiry and submission of factual report regarding

n Rsj
o '3'

groundwater status in villages Meghot nja, Dholera and Khatoli Ahir,
Tehsil Nangal Chaudhary, District Mahendragarh.

Kindly refer to the matter regarding the original Application registered suo-
motu on the basis of the news item tifled "Biting the dust in the Aravalis,, published in The
Hindu dated 24.08.2025, as intimated by the Regional officer, Mahendragarh Region,
Haryana State Pollution Control Board (HSpCB).

ln this regard, it is informed that the issue relating to groundwater status in
the villages Meghot Binja, Dholera and Khatoli Ahir, Tehsil Nangal chaudhary, District
Mahendragarh falls within the purview of the Haryana water Resources Authority.

You are, therefore, requested. to kindry direct the Enforcement officer,
Mahendragarh to conduct an inquiry in the aforesaid villages and furnish a factual report
specifically regarding the groundwater lcvel status and any issues relating to extraction of
groundrva-fur"r. within a period of 15 days from the receipt of this letter.

The report may kindly be sent to this Authority at the earliest so that the
same can be forwarded to HSpcB for filing of a consolidated reply before the Hon'ble
Tribunal. This may be treated as urgent.

Encl. As above.

Singh)
Under Secretary to Government of Haryana,

Haryana Water Resources Authority

Endst. ilo. HWRA/2026/ .$f Dated:, Lo-oZ-2e&!
A copy of the above is forwarded to the Regionar officer, Mahendragarh

Region, Haryana state Pollution control Board (HSpcB), for information with reference
to letter No. HSPCB/MG1202612256 dated 04.02.2O26.

rxa*,lingnt
Under Secretary to Government of Haryana,

Haryana Water Resources Authority

6'

Copy to:
o PA to WCEO, HWRA for kind information of WCEO, ptease.

"CoNsBnva \iy'ar.BR - SAVE LIFE"

Annexure-R-4/4
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